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Job to a msmbir in each Fam ily

•68*. SHRI SASANKA.SEKHAR 
SANifAt.: Will the Minister of PAR* 
LIAMS^rARY AFFAIRS AND 
LAB3 UR b; pleased to state:

(a)w im h:r ha is aware that there ate 
fam lies in which at least one number is 
employed and thit there are numerous 
families of several msmber® where 
noas is employed; and

(b) w'iithjr Givernmint have any 
ciium  of su.'h sscoai categories of 
w ir.ly  unmployed families so that 
orhir thinii b iin j ths sams, sam? aad 
e q u l p/aferenca for employ mint can 
ba givsa to nnmbsrs of those families 
in wlilch thsre is total uaemploymsnt ?

T rfS  M INISTER O P PARLIA- 
MBMTARY AFFAIRS AND LA­
BOUR (SHRI RAVINDRA VARMA):
(a) and (b): Na census o f the type re­
ferred to by th; H ja. Mimbcr has been 
co 1 listed. Giveramsnt, however, 
are conscious of the widespread unem­
ploy m:ut situation and poverty prevailing 
in th j c jx itry  and have stated that it 
w jitd  end savour to remove destitu­
tion within ro years. Towards this 
e i i  G )/;riitt:it  propue to adopt an 
e n  V.o/nnt-orieated strategy for de- 
vilap niat. Tiis Plaining Commission 
h iv i aho b;sa asksd to formulate the 
Sixth K v j Year P ia i keeping ths above 
obf active in view.

Aid to Mozambique

•683. DR. VASAN T KVM AR 
PANDIT: Will the Minister of EX­
TERNAL AFFAIRS be pleased to 
state:

(a) whether the United Nations Se~ 
curity Council has appealed to ail 
States to give immediate aid to the 
Maputo Government ia Mozambique;

(b) if so, what decision has the 
Government taken; and

(c) the type of aid, material assistance 
and the value thereof being considered 
by India to assist Mozambique?

THE M INISTER OF PARLIA­
M ENTARY AFFAIRS AND LA ­
BOUR (SHRI RAVINDRA VAR M A ):
(a) to (c) : In pursuance of the United 
Nations Security Council resolution of 
30th June, 1977 calling upon Member 
States to extend immediate material 
assistance to the Government of the 
People’s Republic o f Mozambique, the 
U.N. Secretary General has des­
patched a mission to that country on 
Ju'y 12 to ascertain their requirements. 
On the basis of the findings of this 
mission the U.N. Secretary General is 
expected to issue an appeal to all 
Member States indicating the nature of 
assistance that is required. Government 
will consider the question of extending 
assistance to Mozambique once the 
S ecretary-General’s report is available. 
It would be recalled that in March
1976 the Government had announced a 
contribution of U.S. $ 100,000 in the 

' form of commodities and services for 
Mozambique when it imposed economic 
blockade against Southern Rhodesia.

lateniiflofttion of Triple Antigen 
Programme ;

•684. SHRI P. V. PERIASAMY: 
Will the Minister of HEALTH AND 
FAM ILY WELFARE be pleased to 
state;:

(a) the extent of implementation of 
the Triple Antigen Programme to pre­
vent diseases like Diptheria, Tetanus and 
Whooping Cough; and

(b) the salient features of the pro­
gramme and the proposed time-sche- 
dule for intensification of the programme 
on a wide front?




